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D.B .Sharma and others s:Applicants
versus
Union of India & Ors. :Res;bndents

Mr.S KJain, brief=holder for
Mr. M.K.Sharma, counselfor the applicants
Mr. UJJi.5harma, counsel for the respondents
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The brief—hoider seeks permission to
withdraw the Q.A. germission granted. The 0O.A.

is dismissed as withdrawn.

M.AJI0.397 /96 alzo stands dismissed.
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